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(b) whether Government have also
taken a decision (o emact legislation to
safeguard the interssts of lakhs of domestic
workers ; and

(c) if so, when these legislations are
proposed to be brought forward ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K. KHA-
DILKAR) : (a) An amendment of the
Industrial Disputes Act, 1947 to bring such
workers within the purview of that Act is
contemplated.

, (b) No.

(c) The amendment to the Industrial
Disputes Act, 1947 would be brought for-
ward as early as possible,

Warm Clothing for Bangla Desh Refugees

637 SHRI S. N. MISHRA :
SHRI B. K DASCHOW-
DHURY :

Will the Minister of LABOUR AND
REHABILITATION be pleased to state :

() whether the refugee women and
children who have since crossed over from
Bangla Desh are ul-clad ; and

(b) if so, the measures taken to provide
them clothing in view of the impending
winter ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHR! R. K. KHA-
DILKAR) : (a) 1t would not be quite
correct to say that the women and children
who have since ciossed over ftom Bangla
Desh are ill-clad.  Their women and
children have clothings comparable with
the poorer sections of the Indian Jocal popu-
lation.

(b) 1t has been decided to provide them
with one set of cotion clothings. In addi-
tion, children upto the age of 12 years are
being provided with woollen sweaters or
bundies. Th: adults are being provided
with one blanket each, wollen or cotton,
subject to a maximum of three blankets per
family, Procurement action has been taken
by the State Governments concerned or by
the UNICEF in case of blankets,
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Recognition of Democratic Republic of

Vietnam
639, SHRI M. KATHAMUTHU :
SHRI BHOGENDFA JHA :
Will the Mmister of EXTERNAL

AFFAIRS be plcased to state :

(a) whether the question of according
full diplomatic recognition to the Democra-
tic Republic of Vietnam had been considered
by Government ; and

(b) if so, the decision taken
matter ?

THF DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFPAIRS
(SHRI SURENDRA PAL SINGH): [¢3]
and (b). The Government of India have
under constant review the question of
strengthening of our relations with the
Democratic Republic of Vietnam. In what
form or manner this should be done is till
under consideration,

in the

Man-Days Lost due to Strikes and Leck-
Outs in Industrigl Sector

640. SHRI DASARATHA DEB ; Wilt
the Minister of LABOUR AND REHA-
BILITATION be pleased to state ;

(8) the total number off man-deys ot

A LA





